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Title: Regarding law and order situation in Uttar Pradesh.
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HON. CHAIRPERSON : *m02 Shri Bhairon Prasad Mishra is permitted to associate with the issue raised by Kunwar Pushpendra Singh Chandel. The
House stands adjourn to meet tomorrow 5 August, 2015 at 11.00 a.m.

20.17 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Wednesday, August 5, 2015/ Shravana 14, 1937 (5aka).



